
having its Regd. Office at 

5-32, Greater KailaSh-

NEW DELHI-i10048. 
co7 

0 
5-74, Greater Kaila 

A„ 	NEW DELHI--110048. 
%Pe 

Col:  Raj Khanna, 

Kober Times, 

Patpat Gaol indl- Area, 

Patpat Ganj, 

DELHI--110092. 

5. 

...ACCUSgL) 

\ 4 

AiSals.s.44.,-•,•■••••■•••••••••••••••••• I 

cokef- to 	 _p , 

IN THE HON BLE COURT OF LD. A.C.M.M. TIS HAZARI, DEL 

"̀_;THE MATTER OF: 

REGISTRAR OF COMPANIES 

NCT OF DELHI & HARYANA 

VERSUS 

M/S. KUBER MEDIA LTD. 

..COMPLAINANT 

Shri Pradyuman Kumar Sharma, 

S-32, Greater Kailash-I, 

01;)  
NEW DELHI-110048. 	

(I/ 

Mrs. Rowena Sharm 

5-32, Greater Kailash-I, 

NEW DELHI-110048. 

4. 	 Shri Ajit Adwi 



(2) 

--" 

tOMPLAINT UNDER SECTION 209A OF THE COMPANIES ACT,1956 

PUNISHABLE UNDER SECTION 209A(8) OF THE ACT. 



0E402002 

KUBER MEDIA LTD. 

esent., CP for ROC 

Accused no. 3 Rowena Sharma is present onbail. 

Other accused are present on ball. 

Vide order dt. 19.01.02* NEntissued against 

accused no. 2 P.R. Sharma were cancelled but accused 

AS absent even today. Another apPlication for exemption 
'waed on the ground of buainess, same is dismissed. 

e fresh RSUflagiinet accused P.m. Sharma. Process--  
I2A33 Cr..P.C. against accused Ajit Adwin , accused 
4 *nd accused no. S Raj Khanna received back with 

her of them to be available at the address 

oveable Or immoveahle property either 

Of them would be found. wOich can'be attached to force 

tide* prelence in the court. See is adj. to 0300442. 

Accused no. 4 & 5 are declared Po. 

Lt- 
ACM/0800202o  

• litztbotv rr.Jr  *ass+  

"Troftv Alt4i eriarr-Icq ISiae 4 
lik Mikatin Rif 
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